Affidavit to be furnished by the candidate along with Nomination Paper
Before the Returning Officer
For election to Bihar Legislative Assembly

From 151, PARBATTA ASSEMBLY CONTITUENCY (BIHAR)

I, RAMANAND PRASAD SINGH, son of Late Arogya Singh Aged 74 years, resident ofvillage- Jorawarpur, Post-
Iorawarpur Nayagaon, PS- Parbatta Thana, District- Khagaria, Pin Code- 851215 a candidate at the above election,
do hereby solemnly affirm and state on oath as under:-

{1} | am a candidate set up by JANTA DAL (UNITED) Political Party.
{2) Details of PAN and status of filling of income Tax return:

Sr | Names leaN Thie financial year for which [ Total income  shown in |
M, [ the last income tax return | income tax return {in Rupees) |
— has heen filed =
1 t Ramanand Prasad Singh | AVYPS7942) | 2013-14 Rs. 10,46,560/-

(2 [ BinduSingh CHFPS7844Q0 | 2013-14 Rs. 5,13,800/-

{3} The following case{s) are pending against me in which cognizance has been taken by the court:-

(i} The following case (5) isfare pending agatnst me in which charges have been framed by the court for an offence
punishable with imprisonment for two years or mare:

{a] | Case/ first information Report No/Nos. together with | Gogri PS case no. 170/2010, District-
. complete details of concerned police station/District/State khagaria.
[To} | Sectionis) of the concerned Act (s) and short description of 134 () of the Representation of the Pecple
the offence (5] for which charged Act, 171 of IPC |
ic) | Mame of the court, case no. and date of order taking | Judicial Magistrate First Class, Khagara, 10~
Cognizance 01-2011 |
i _{g]_-tdﬁ:_l:nu!t is) which framed the charge (5] IMFC, Khagaria |
() | Date {s} on which the charge (s) was/were framed 12-10-2011 |
ifl | Whether all or any of the proceedings (s} have been stayed | No [
| by any Court (s) of competent urisdiction 1

(il The following case (s) isfare pending against me in which cognizance has been taken by the court [ather than
the cases mentionad initem (1) abowe]:-

[{a) | Name of the Court, Case No, and date of order taking cognizance | NIL

{b) | The details of cases where the court has taken cognizance, section {s] of | NIL
the Act (s] and description of the offence {s) for which cognizance taken '

(e} Detalls of Appeal Iﬂ].ﬂpplicatiuns (s] far revision (if any] filed against the | NIL

| abaove nrdgr {5}

R

1) 1 have not been eonvicted, of an offence (s) referred to in sub-section (1) ar sub-section {2}, or covered in
sub-section (3], of section B of the Representation of the people Act, 1951 (43 of 1951} and sentenced to

imprisonment for one year or more



if the deponent is convicted and punished as aforesaid, he shall furnish the following infarmation:
MIL

In the fellowing case, | have been convicted and sentenced o imprisonment by a court of law:
MIL

[{a) | The details of cases, section :T.!.} of the concerned Act (s and description | NIL

| {b]_| Name of the Court, Case Na. and date of arder (s) NIL

| of the affence {s} for which convicted

1r_|

Punlshme nit lmp-l:!s.ed MIL

=1 | Whether any appeal was/has been filed a galnst the canviction arder, if | NIL

s0, details and the present status of the appeal.

2] That | give herein below the details of the assets (movable and immovable etc.) on myself, my spouse and
all dependants:

DETAILS OF MOVABLE ASSETS:
Motz 1. Assetsin joint name indicating the extent of jaint ownership will also have to be given,

Mote: 2. I case of deposit/investment, the detalls including Serial number, amount, date of deposit. the
scheme, pame of the Bank/institution and Branch are to be given.

Mote: 3. Value of Bonds/Share Debentures as per current market value in Stock exchange in respect of listed
companies and as per books in case of non-listed companies should be given.

Mate: 4. Dependent here has the same meaning as assigned in Explanation (v) under section 754 of the
Representation of the People Act, 1951,

Mate: 5. Details including amount is to be given separately in respect of each investment.

S5, | Description | Self SPOUSE Depend | Depen | Depend
| No. y . ent 1 dent 2 jent3d
{il | Cashin hand RS 65,000/ | Rs. 25,000/ NIL MIL | NIL
{il] | Details of deposit | (A} Saving  Bank | (1) MIL MIL MIL
in Bank accounts | Accounts Bank Of India,
(FDRs, Term | (1) Birchand Patel Path,
Deposits and  all | United  Bank  OFf | Patna.
other  types of | India, Rankarbagh. | Afc na-
deposits including | Patna. 4410101 10002240
| saving accounts], | Afc no- 586596 Rs- 1,77,790/-
Depasits with | Rs-5,95,381.07
Financial 2]

Banking Financial | Indsulnd Bank,
Companies  and | Kankarbagh, Patna
Cooperative Afc o=
societies and the | 150000000121
amaunt in each | As-1,13,587.90

such depasit (3)
State Bank Of India,
Ramgarh.
Afc na-

10989267308




i 1

Details of
inwestment in
Bonds,

debentures/share

5 and units in
companies/Mutua
| funds and others
and the amount

LTI Master Egquity
Plan of 1993, four
bonds of Rs, 100/-
each units

[a] 501152281-
501152380

] S01152381-
501152480
(c}501152481-

Care Pvt, Ltd. Patna,
Value Rs- 4,00,000/-
{3

Share in Rajiv
Picture Palace Pt
Ltd, Ramgarh Cantt,
Yalue Rs. 28,460
Shares of Rs. 10

| mach

Rz- 74,155.51 ML MIL NIL
14

Union Bank Of

India, Parbatta

Afc ne-

370502010971692

Rs- 6,13,574/-

15]

Bank OFf India,

Birchand Patel

Path, Patna

Afc no-

441010110002241

Rs- 63,073/

6]

State Bank Of India,

Vidhan Sabha,

Patna

Afc no-

10839463745

Rs- 21,53,366.89

7]

Canara Bank,

Vidyut Bhawan,

Patna

Afc -

8531101006641

Rs-7,38,365.18

18]

State Bank Of India,

Parbatta

Afc no-

20067182824
Rs-20,771/-

11 (1 NIL NIL NIL
D8I Double | IDBI Double Money
Maney Bond | Bond Certificate no,
Certificate Mo, | 595595 to 595619
595645 1o 59566% | each valued
each wvalue  Rs, | Rs.1000/-current
1000/ - only. | market wvalue Rs-
Current Market | 1,00,000/-

Value Rs- | {2)

1,00, 000/ - 8% Share in
2] Hamanand  Health




501152580

{d]  501152581-
501152680
Current market
value Rs- 25,000/-
(2

10% Share in
Ramanand Health
Care Pyt Ltd. Patna,
Current Market
Walue- 5,000,000/ -

MIL

MIL

| NIL

Dotails of
investment in WSS,
Postal SavIng,
insurance policies
and investment in
any Fimancial
instrumiants in
Post  office of
insurance

Company and the
amaount.

MIL

ML

ML

MIL

ML

I}

pPersanal
Ipans/advance
glven  fo any
person or  entity
Including firm,
company, trust
etc, and other
recelvables  fram
debtors and the
amount.

ML

ML

MIL

HIL

MIL

(i)

{wil

Motar

Vehicle's Aircrafis
[Yachts/Ships
[Details of Make,
registration
number etc. year
| of purchase and
amount)

i1

Ftat Car Maodel
1996, Make-
Pramiar Fiat
Company, Reg: No-
BRZ 121, Current
| Market Value Rs-
20,000/«

(2}

Genera TAVERA
NEQ3 LT, (2014)
Reg. Nio-
BRO1PFO12]
Current Parket
Value Rs.
11.50.01]:_!}'-

MIL

MIL

MIL

BIL

Jewelle ry, bullion
and valuable thing
(s} {give details of
weight and value)

Gold Approx 60
grams [chain,
Kada,ring stane)
for Rs.- 1,68,000/-

[Chain,
earring)
7.00,0004-

for

Gold 250 grams

Ring,
Rs-

MNIL

| miL

MIL

Tﬂll

Any other assefs
such as value of

| (1}
Rifle:  Wimchester

HIL

| Nl

MIL

MIL




claims/interast co- No-444554
Ris-1, 00,000/ -

2

DBBL Gun  No-
| 154910 Made In
| Germany, Rs-
60,000/-

(3)

Revolver (Mo, FG
| 38274) Rs- 60,000/
{ix) | Gross Total Value | Rs- 64,96,274.05/- | Rs- 16,62,390/- NIL NIL NIL

B. Details of Immaovable Assets:

Mote: 1. Properties in joint ownership indication the extent of joint ownership will alsg have to be indicated
Mote: 2, Each fand or building or apartment shauld be mentioned separately in this format
| Sr | Description Solf Spouse Degend | Depend Depend
| No o N ent 1 ent 2 1 .
[} | Agriculral  Land | (A} (A MIL MIL MIL
Location (s} At Mauza- Patpar, | At Mauza-  Patpar,
Survey, number (s} | Dariyapur, P5- | Dariyapur, P5- Parbatta,
Parbatta, District_ | District- Khagaria
[ [ Khagaria. 9 katha, 15 Dhur, 01

Khata No.- 7, Khesra | Dhorki.
No- 156,187,157 [T

(B] Mauza- Patpar

At Mauza- Patpar, | Madhopur, Ps-

loravarpur, P5- | Parbatta, District-

Parbatta, District- | Khagria, Khata No- 262,

Khagria, Khesra Mo
| Khata Mo- 112, Plot | 685682 643,690,665,55

Mo- 32,120 0,541

ic)

At Mauza- Sirajabad,

pe- Parbatta,

District- Khagria

Khata Wo- 20,

Khesra Mo-

1582 1602 1603

(o]

AL hauza-

Jorawarpur, P5-

Parbatta,  District-

| Khagria )
Area {Total | 14 Bighas & Kathas | 12 Bigha 12 Katha 10 | MIL MIL NIL
Measurerent  in | 16 Dhoor 10 Dhurki | Dhurki
acres) 3 ) B
Whether inherited | (A} YES (A} YES | ML MIL MIL
property (Yes or Noj [ (B} YES (B] YES
| (C) ¥ES
| (B3] XES )




Date of purchase in MIL MNIL MIL MIL MIL
case of solf-
| acquired property
| | Cost of Land [in MIL MIL MIL MIL MIL
case of purchase) at
| the time af
purchase
Any investment on NIL NIL MIL NIL NIL
the land by way of
development
canstruction etc .
Approximate A to D- Approx HAs- | (1) Approx MIL MIL ML
curentmarket value | 1%,00,000/- 12,00,000/-
(i} | Nonagricultural Ty, (A) NIL NIL NIL
land: Bijulia, Ramgarh | Bijulia, Ramgarh Cantt.
Survey Number(s) Cantl. Hajaribagh Hajaribagh
Khata Mo- 68, Plot | Khata Mo- 68, Plot- 8,9
| Mo- 8.9 (B]
(8 Village- Rauta, PO-
Villlage- Rauta, PO- | Marar, District-
Marar, District- | Hajaribagh
Hajaribagh Khata No- 29, Plot NO-
Khata Mo- 29, Plot | 382
No- 382
Area {Total | (A) & decimal [A) NIL NIL NiL
measurement in| (B) 0.75acres B decimals; 5 decimal, &
<.t} decimals
18}
0.75 acres
Whether inherited | [A) NO (A MO NIL MNIL MIL
property {yesarno) | (B] NO (B MO |
Date of Purchase in | (A} 24-11-1993 ) NIL MIL NIL
case of self- | (B} 31-01-2004 02-06-1988
acquired property 30-03-1990
24-11-1553
(B}
311-01-2004
| Cost of land (incase | (A) 9,500/- Y MIL NIL MIL
af purchase) at the | (8) BD,000/- 8000/-, 5000/-, 9500/-
time of purchase (A} 80,000/-
| Any Investment on | (A) NIL NiL NIL MIL MIL
the land by way of | (B] NIL
development
construction etc. -
Approximate {A) 10,00,000/- (A} 12,00,000/- NIL NIL NIL
current market | |B) 6,50,000/- B,00,000/ -
value 9,00,000/-
| (B8]
I LE Ermrumf' .
{iii) | Commercial NIL (A) NIL NIL NIL
| Buildings (including Rajesy  Picture Palace
| apartments)- Pyt, Ltd. Bijutia,




[ Location |5)-
Survey number (5]

Ramgarh Cantt.
District- Hajaribagh
Survey No- 68, Plot No-
8.9

(8l

Apartment constructed
by developer on

Bhikhanpur, Shiv
Shankar Sahay Hoad,
Bhagalpur

Khata No- 335, Khesra-
799,1365

| Area {Total MEL {a) MIL MIL MiL
MEBSUrEMEnt in sq. 50 decimals
ft.) (8) _
6 katha 1 dhur 675
dhiirk
Built-up Area (Total MIL Ay MIL ML ML
MEISUTEmMEnt in sq. 6000 sq. fr.
fi.} (2]
Share of approx. 10,000
5. fr. In the super built |
| uparea. il — o
Whether  inherited MIL (M) NO MIL ML MIL
property {yes or na) (B) NO
Date of purchase in ML | ML ML MIL
Case of self- Plece of 1 acre of land
acquired property purchased on
22-10-1984
1B}
Part of land got as gift
on  12-05-1584 and
anothar part  acquired
an 06-09-2001 and later
developed Into. @
multistory  building by
I— | | developer,
Cast of praperty {in | MIL (A 5,000/~ ML MIL HIL
case of purchase} at (B]2,01,000/-
the time of
purchase.
Any investment on MIL {4} 10,00.000/- MIL MIL MIL
the property by way (B)  Developed by
of development buildar
constructionets.
Approximate ML (&) 1 crore MIL MIL MIL
current miarket [8) Share valved at
value Hs. 3,00,00,000/
[iv] | Residential [A) NIL MIL MIL ML
Buildings (including | MIG 350,




apartments):
Location (5]
Survey number {s)

Lohianagar,
Kankarbagh, Patna
18)

Residential House at
Village- Jlarawarpur
Satkhutti, P&
Parbatta, [Dustrict-
Khagaria

Khata WNo- 525,
Khesra Mo- 1179

Ared {Tatal
measurement in sq.
fr.)

(A

2.25 Katha (2800 sq.
ft.)

(B) 1 Khatha 7 dhur
5 dhurk|

HNIL

ML

U hil

MIL

' -'B-_u'i-!'t up Area (Total

measurement in sq.
ft,)

[a) 3265 sq. f
(B 1500 sq. f1.

HIL

ML

| NIL

il

| Whether

inherited
property (Yes or Ma)

(&) NO
(B) YES

HIL

MIL

NIL

Date of purchase in
case af seff-

‘acquired property

Cost af property {in
case of purchase} at
the time of
purchase

(M) 20-08-1981
{8) NA

" |A) B4,6B0/-

{B) NA

MIL

ML

i

NIL

;.

L

HIL

NIL

NIL

INIL

Any investment an
the property by way
of developmaent
construction etc.

MIL

ML

NIL

NIL

Approximate
current
vilue

market

{A] 65,00,000/-
{B) 4,00,000/-

NIL

NIL

.“HIL

| ML

()

Others  |Such as
intarest in property)

MIL

NIL

]

Total of current
market value of {i)
to |v] above

Rs-
1,50,00,000/-

357000007

NIL

MIL

MIL

MNIL

MIL

MIL

3) 1 give herein below the details of labilities/dues to public financial institutlons and government:-

[Maote: Please give separate details of name of bank, institution, entity or individual and amount before each item)

Sr.  Description Self Spouse Dependent 1 | Dependent | Dependent
Ma, 2 3
1) | ltean  or dues to | NIL NIL NIL NIL NIL
Bank/Financial  institutions
]
Name of the Bank of
financtal institution, Amount



Tﬁumandlng. Mature of Loan
| Loan or dues ta any other | NIL NIL NIL Nil NIL
| individuals/entity ather
| than mentioned  above
| Name (s},  Amount
autstanding, nature of laan
Any other Liability MNIL MIL NIL ML ML
Grand tetal of liabilities NIL NIL MIL MIL MNIL
{il | Government dues to | NIL NIL ML NIL NIL
departments dealing  with
Government
accommadation .
Dues ta department dealing | NIL NIL NIL NIL NIL
with supply of water |
Dues 1o department dealing | NIL MIL ML ML NIL
with supply of electricity
Dues to department dealing | NIL NiL NIL NIL NIL
talephone/maobiles
Dues to department dealing | NIL L MIL NIL NIL
with government transport
(including  alrcrafts  and
helicoptars)
Income tax dues MIL Wil NIL NIL | NIL
Wiealth tax dues MIL NIL | NIL NIL | NIL
= Service tax dues MIL MIL MIL MIL MIL
| Municipal/property tax dues | Nil NIL NIL NIL Nil
Sales tax dues NIL NIL NIL NIL NIL
Any other dues NIL MIL MIL MIL ML
{iti) | Grand total of all | MIL ML MIL MIL MiL
povernment dues
{iv) | Whether any other liabilities | MIL NIL MNIL MIL MIL
are in dispute, if so, |
mention the amaount
invaived and the authority
before which it is pending
4} Details of profession or eccupation:
[a) Self- Pelities, Pensianer
(b} Spouse—  Housewife, Business
5] My educational gualification is as under:-
Sr. | Dogree Board/University Year of Passing
MNoa.
01 | Matriculation Bihar School Examination Board, Patna 1957
02 | Intermediate Bhagalpur University, Bhagalpur 1959
03 | Graduation (B Tech. | Leeds University, UK 1967

{Bachelor of Technology)




e detaills of highest school/University education mentioning the full form of the certificate/diploma/degree
fu:se. name of the School/College/ University and the vear inwhich the course was completed.)

PART- B

&) ABSTRACT OF THE DETAILS GIVEN (1) TO (10) OF PART- A

1 Name of the candidate Shri Ramanand Prasad Singh |
| 2 Full Postal Address Village- Jorawarpur Satkhutti, PO- Nayagaon, PS- |
Parbatta, District- Khagaria

'3 | Number and name of the canstituency and state | 151 Parbatta General Assembly Constituency,
Bikar

4 Mame of the political party which set up the | Janta Dal (United)

candidate
5 (i} Total number of pending cases where charges | One
have been framed by the court for offences
punishable with imprisonment for two years or
mare.

{ii} Total number of pending cases where the | NIL
court [5) have taken cognizance [other than the
cases mantionad in item (1] above]

6 Total number of cases in which convicted and | NIL
sentenced to imprisonment for one year or more
|except for offences referred to in sub-sections
1), {21 or (3} of section 8 of Representation of the
___| People Act, 1951]
7 PAN of Year for which | Total income shown
last  incame
texreturn filed

{2) Candidate AVYPS7942) | 2013-14 Rs- 10,46,560/-
{b) Spouse CHFPS7844Q | 2013-14 Rs- 5,13,800/-
{c) Dependents ML | NIL MIL
8 | Details of assets and liabilities in Rupees
Description Salf Spouise Depende | Depende | Dependent 3
o ntl nt2
A Movable  Assers  (Total | 64,96,2 | 16,62,390/- il MIL HNIL
Value) 74.05/-
Immavable Asset
|| Purchase price of self- | 1,74,180/- | 3,08,500/- MiL NIL MIL
acquired immovabile
praporty W
i | Developmentfeanstructi | NIL 10,00,000/ | NIL MIL NIL

i| on cost of immovable
praperty after purchase

(if applicabla} |
i | Approximate current NIL MIL MIL
i | market price of
| |
la) sell acquired assets | {a) (a) MIL MIL ML
(total Value) 85,50,000/- | 4,35,00,000/
(b} Inherited assets | (b) b}

[Total value) 15,000,000/ | 12.00,000/- I




o] Liabilities
i || Government Duas | NIL MNIL Mil MNIL MIL
/| || (Total)

i| Loans  from bank, | NIL HNIL MNIL HiL MIL
| | finaneial Institutions and

| others (Total) | | |

| 10 Liabilities that are under dispute

| || Government Dues | NIL | Nl | NIL MIL Ml

| [Total) |
|| Loans  from  bank, | MIL | NIL [ miL ML MIL

I | fimancial Institutions
| and athers [Total) |
11 | Highest educational qualifications:-
Bachelor of Technology, from Leeds University, United Kingdam (England) in the year 1967,

(Give details of highest School/University education mentiening the full form of the
certificate/ diploma/degree course, name of the School/Collage/University and the year in
which the course was completed. )

VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct
ta the best of my knowledge and belief and no part of it is false and nothing material has been concealed there
from. | further declare that:-

a) There is no case of conviction or pending case against me ather than those mentianed in items § and 6 part
A and B above,

B I, my Spouse, ar my dependents do not have any asset or liability, other than those mentioned in iterm 7
and 8 of part A and items B, 9.and 10 and Part B above,

Werified at this the day of

i [
DEPOMENT

NOTE:- 1. Affidavit should be filed latest by 3.00 PM on the iast day of filing Nominations

NOTE: 2, Affidavit should be sworn before an GQath Commissioner of Magistrate of the First Class or before a Notary
Public.

NOTE: 3. All column should be filled up and no calumn 1o be left blank. If there is no information to furnish in
respect of any item, elther “Nil" or Mot applicable” as the case may be, should be mentioned.

NOTE: 4, The Affidavit should be either typed or written legibly and neatly.”
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